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(CEESTM) created under the auspices
of the Mexican Government. The
principal objective of the Centre is to
contribute to the solution of the com.
mon problems of the Third World
through study and researeh.

At the recent meetings of the non.
aligned countries in New York, Peru
had circulated a document which sug-
gested the establishment of a Third-
World-Centre for technological deve-
lopment with the objective of promo.
ting exchange of ideas and experiences
on policies and actions in the field of
technology. The idea of having a Clu%»
of Scientists belonging to the Third
World hag to be examined in the light
of the above facts and other relevant
factors.

Probe into Financial Assistance by
Unit Trust of India to six concerns

270. SHRI RAGHUNANDAN LAL
BHATIA. Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether any probe was started
into the financial assistance by the
Unit Trust of India to six concerns be-
longing to the large industrial houses
in May, 1976 at New Deihi by the
Commission of Inquiry on Large In.
dustrial Houses; and

(b) it =0, the cutcome of the proba?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY SHRI
B P. MAURYA)' (a) and (b). The
Commission of Inquiry on Large In-
dustrial Houses held public hearings in
May, 1976 in the matler of financial
assistance by Unit Trust of India to six
cancerng belonging to larger industrial
houses. This hearing was a sequal to
investigation made earlier in those
capes. The findings of Commission in
the matters considered at the hearings
will be incorporated in its report to be
sibmitied to the Government.
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Discovery of Uranium Deposits In
Sargnja District in M.P,

273. SHRI RAGHUNANDAN LAL
BHATIA: Wil the Minister of
ATOMIC ENERGY be pleased to state:

(a) whether Atomic Energy Divi-
sion hag discovered recently new de-
posits of Uranium at Dumhat in Sar.
guja District in Madhya Pradesh; and

(b) if so, the main features therect?

THE PRIME MINISTER, MINISTER
OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GAN-
DHI): (a) and (h)., The Atomic Mine-
rals Division of the Department of
Atomic Energy hag located promising
cccurrences of uranium near Dumhat
and its environs in Sarguja District,
Madhya Pradesh. Radio activity due
to uranium has been detecteq along
a prominent shear zone. Detailed in-
vestigations are being carried out in
the area.

Visit of Indian Delegation to Europe

272. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of CIVIL
SUPPLIES AND COOPERATION be
pleased to state:

(a) whether an Indian delegation
led by him had visited Eurgps in
June, 1976 to study the promo!on of
consumers interests:

(b} if so. the outcome of the wvisit;
and

(c) whether any measures were fi-
nalised for the mutual benefit of the
country and buyer nations?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL, SUPPLIES
AND COOPERATION (SHRI A. C.
GEORGE): (a) to (¢). A delegation
leg by Minister of State visited Europe
in June, 1976. One of the objects of
the visit was to study measures for
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consumer protection, Accordingly
the delegatjion made a study of legis-
Intive angd organisational atrengenients
for consumer protection in Sweden,
UK. and USA. 7Thiz study will be
tgken into account while formulating
légis ation on fair trade practices and
other connceted measures for consumer
protection.

The delegation also generally explor.
ed the possibilities of inter cooperative
trade. Cooperatives in Switzerland,
Sweden and United Kingdom have ex-
presged specific interest in purchasing
agricultural commodities and manutac.
tured goods from Coaperatives in India.
Detaileg negotiationg will now take
place for these trade exchanges bet.
ween the concerned cooperatives.

Basar for Range Hill Area of Kirkee

273. SHR] ANANTRAQ PATIL:
Wil} the Minister of DEFENCE be
pleased to state.

(a) whether a representation has
been made to his Ministry for a Bazar

in Range Hill area of Kirkee, Poona;
and

(b) it so, the action taken in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAJK). (a) Yes, Sir.

(b) It has been decided in principle
to vest 25,000 sq. ft. of military land
with the Cantonment Board for sei-
ting up market facilities.

Whater Scheme for Dehn Road
Cantonment

274. SHRI ANANTRAO  PATIL:
Will the Minister of DEFENCE be
pleased to state:

(a) whether the Dehu Road Canton.
ment Board has asked for funds for
its_tew water scheme; and

{D) if so, the amount sanctioned and
when the work is likely to be started?

AUGUST 11, 1876

Weitten Angwvers 14.;

THE DEPUTY MINISTER IN THE
MINISTEY OF DRIFENCE (SHRI J. B.
PATNAIK): &) The Cantonsiemt
Board has ssked for fundg in the forms
of Special grantins.gid to participate
in a water supply scheme to be exe-
cuted by the Maharashtra Industrial
Development Cprporation.

(b) The scheme iz at present under
scrutiny by the Engineers.
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